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rsMkatiw tt Norther* Sadia 
Aartt Bukr hM ka

{Shri NMD Pal:
8M  8 . M, Bkm cJm :

Start Taagamani:

Will the Minister of Infomation sad 
Bnxtew thu be pleased to state:

(a) whether Government are aware 
that the newspaper called Northern 
India Amrit Bazar Patrika was pub­
lished without registration; and

(b) if so, what action has been 
taken in the matter?

The Minister of Information and 
Broadcasting (Or. Keskar): (a) and
(b). The Northern India Amrit Bazar 
Patnka was published without an 
authenticated declaration. Action is 
being taken against the paper by the 
State Government under the relevant 
provisions of the Press and Registra­
tion of Books Act, 1867.

U.S. Military Bases in Pakistan

*1270. Shri Panigrahi: Will the 
Prime Minister be pleased to state:

(a) whether the recent publication 
of a map in the Sunday Times, a lead­
ing London Newspaper, showing the 
existence of U.S. Military bases in 
West Pakistan, have been brought to 
the notice of Government;

(b) if so, whether Government has 
brought to the notice of the U.S.A 
Government the potential danger of 
the existence of military bases, on 
India's frontier, not very far from 
Kashmir; and

(c) whether the Government of 
India has received any intimation 
from the U.S.A. Government to this 
effect?

The Deputy Minister of External 
Affairs (Shrtmati Lakshmi Menon):
(a) Yes, Sr. The map shows three 
US. air bases in West Pakistan—one 
near Karachi, another in the North- 
West Frontier Province, and a third

possibly somewhere in the Punjab- 
(Pakistan).

(b) and (c). Die U.S. Ambassador 
has sent a comm unication to the 
Ministry of External Affairs which 
states:

"Despite public clarification by my 
Government, there seems still 
to be a misapprehension cur­
rent regarding the nature of 
an American communications 
facility in Pakistan. I wish, 
therefore, to recall to you, as 
of possible interest to your 
Government, that the United 
States Government has public­
ly stated that this facility is 
part of a world-wide com­
munications system. It is not 
a missile base, and I am 
authorised to deny categori­
cally that the United Slates 
Government has any missile 
base or bases in Pakistan”.

Exhibition of Film “Gnlab ka Phool”
•1271. Ch. Brahm Prakash: Will 

the Minister of Information and 
Broadcasting be pleased to state:

(a) whether any instructions had 
been issued to Delhi Administration 
asking them to see that school children 
are shown ‘Gulab ka Phool' produced 
by Children Film Society which is 
under the control o f his Ministry; and

(b) if so, the reasons therefor?

The Minister of Information and 
Broadcasting (Dr. B. V. Keskar): (a)
and (b). The Children's Film Society 
arranges for the distribution of the 
films it produces. Government does 
not arrange for their distribution.

East African Cultural Group

{Shri H. N. Mnkerjee: 
Shrimati Renu Chakravartty 
Shri S. M. Banerjee:

Will the Prime Minister be pleased 
to state:

(a) whether a so-called East African 
Cultural Group, sponsored by certain
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Indian rtmltnts of East Africa, have 
tbeen touring this country for some 
fttme,

(b) whether his attention has been 
<drawn to repeated representations by 
ithe African . Students’ Association 
(India) urging that the said Groups’ 

iperfonvanoes were a parody of East 
African Culture and would impair 
lndo-A£no&n relations of friendship 
end understanding; and

(c) what steps, if any, are being 
•taken in tbs matter’

■The Deputy Minister of External 
^Affairs (Shrimati Lakshmi Menon):
(a) The troupe, which is a private 

one, is understood to have arrived at 
Bombay on the 19th January, 1959, 
■tout no information is available about 
ilte further movements

(b ) Yes

(c) The Bombay Government was 
•advised to deal with the matter 
strictly on a business basis They 
were asked to see the performances 
and delete such items whyjh, in their 
opinion, would appear to be objection­
able If the entire programme was 
found objectionable, then the Bombay 
Government could take such steps as 
they considered necessary The final 
decision as to whethei the troupe 
should be permitted to perform in 
India or not was left to the State 
Government They were, however, 
requested to ensure that nothing, 
which might be considered to be dero­
gatory to the Africans generally, 
should foe exhibited

No 102 on the 20th November, 1958 
and state:

(a) whether the examination of 
reports submitted by the Advisory 
Committee on Slum Clearance has 
now been completed; and

(b) if so, the decisions arrived at’

The Deputy Minister of Work*, 
Housing and Supply (Shri Anil K. 
Chanda): (a) Yes

(b) A note stating the main recom­
mendations made by the Advisory 
Committee on Slum Clearance and the 
decisions taken by the Government on 
these recommendations is placed on 
the Table of the Sabha [See Appen­
dix IV, annexure No 30 ]

Indian Traders in Tibet

f  Shri Ram Krishan Gupta:
*1271. J Shri Bhakt Darshan:

I  Shri AJit Singh Sarhadi:

Will the Prime Minister be pleased 
to refer to the reply given to Starred 
Question No 503 on the 3rd Decem- 
bei, 1958 and state

(a) whether the points for the 
improvement of the conditions of 
Indian traders in Tibet region of China 
have been examined in the light of 
the Sino-Indian Agreement of 1954 and 
Indo-China Trade Agreement;

(b) if so, the result of the exami­
nation, and

*1273.

Slum Clearance
Shri Kajendra Singh:
Shri Shree Narayan Das. 
Shri S. M. Banerjee:
Shri A. K. Gopalan:
Shri Tangamani:
Shri D. C. Sharma:

Will the Minister of Works, Housing 
«nd Supply be pleased to refer to the 
jreplv given to Starred Question

(c) the nature of action taken or 
proposed to be taken to implement 
them’

The Deputy Minister of External 
Affairs (Shrimati Lakshnl Meum):
(a) to (c). Yes, Stir Regarding the 
action taken on points urged in the 
memorandum, a statement is placed 
on the Table of the House [See Ap­
pendix IV, annexure No 31.]




